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MODIFICATION

In view of the request received from Ms. Akriti Mahendru Ld.' MM, Phc, NDD and Ms'

ManI Shree) Ld. MM, PHC, ND for address changed. Accordingly) in partial modiacatbn made in

the duty Roster for the month of March_ 2023. Ms. Akriti Mahendl'u Ld. MM, Phc, NDD RIo C-

19a(bp Dilshad G,rd,nJ Delhi ,,d Ms. M,nu Shr„9 Ld. MM, Pnc, ND R/' Fl't No. 1123,

#' Hb

sCI
+r _ A, Pocket-A, Vasant KunkNew Delhi - 110070. A /

Rest of the conditions shall remain unchanged. F//
(Aakansha Vyas)

lst Link Chief Metropolitan Magistrate
Patiala House Courts, New Delhi.

,„. gao - Ry /2023/CMM/PHC/Nav Delhi. Dated 28.02.2023

C+py forwarded f,r inf,rmation and necessary aca'n :-

1. bhe Ld. Regsnar General Hon,ble High Court of Delhi, New Delhi
brough-{& District & Sessions Judgel Pad$a House Court, New Delhi).
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Saket, Delhi/New'Delhi. . _. . . . . _ , . .
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5.1 All the Ld. ACMMs, Patiala House Courts, New Delhi Distdct.
il The Concerned M.M.81 Patiala House Courts, New Delhi.
7.1 ];he Chief Prosecutor, New DelhI. District.
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noare boards at Padala House 'Gourts Complex.

ti.The Incharge, Lock-up, New Delhi.
d.The Incharge Cash Branch, New Delhi- DistrIct, Patiala House courts'
rd.The Secretary, MI.&A „
16,Office File. /' '
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P lst Link Chief Metropolitan Magistrate
Patiala House Courts, New Delhi.
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